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Mr. Speaker: I think it is going into
great details. I am going to the next
question.

Shri Nana Das: Which is the high-

Mr. Speaker: Order, order; next
question.

Inpo-U. S. TecHNIcAL CO-OPERATION
AGREEMENT

*2175. Shri Badshah Gupta: Will the
Minister of Finanece be pleased to
state what annual interest the Govern-
ment of India will have to pay to the
Government of U.S.A. on account of
the Technical Cooperation programme
entered into between the Government

of India and the Government of
US.A?

The Minister of State for Finance
(Shri Tyagi): No interest will be pay-
*able as the operational agreements
entered into under the Technical Co-
operation Programme do not provide
for any loans being received.

Basic EbUCATION

*2176. Shri M. Islamuddin: Will the
Minister of Education be pleased to
state the amount allotted to each State
in 1951-52 and 1952-53 to train basic
teachers?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): No provision
was made, during 1951-52 for the train-
ing of Basic teachers. During 1952-53,
a sum of Rs. 1 crore has been provided
for Basic and Social Education, out of
which a suitable amount is proposed
to be utilized for grants to States for
schemes under the 5-year educational
plan which includes training of basic
teachers.

Shri M. Islamuddin: May I know
the amount spent by each State for
training of basic teachers?

Shri K. D. Malaviya: I have no in-
formation

Shri M. Islamuddin: May I know the
total number of teachers trained in
India on basic education?

Shri K. D. Malaviya: I have no in-
formation.

Mr. Speaker: The point is that the
subject is a State subject. He cannpt
answer all these questions.

Shri M. Islamuddin: I asked about
training. May I know whether free
and compulsory basic education has
been introduced anywhere in India?
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Shri K. D. Malaviya: This question
is not related to the answer that L
have given. These enquiries about
basic education schemes should be
made from the State Governments.
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Mr. Speaker: It is a matter of opinion
and interference with the administra-
tion of UP. The question must be
addressed to the State Government.
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Shri B. K. Das: May I know whether
there is any Central scheme for the

training of teachers or whether each
State Government has its own scheme.

Shri K. D. Malaviya: It is a matter
for the State Government to decide.
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